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[RAJYA SABHA]

IF ol I AIYATE & UTH &l 81 &5 H Ugel ¥ 95 SI1a] faer B 81 X681 21 b
oy § ITRIEE B! ORI qaqded STl Bl AR A 3 JeH Hadh Dl Bifc-Difc
MR th Rl §l TBRC-SRBIR 3MMfe I ¥l ofls & dfa &1 q8vIgd 4
RMTR ¥ 81 8, BRER-TBRIGT & &9 bs T Nl b1 FAe T8l 8 3MR”
FITHL-HUTINT Vel ATsd Bl SBRIGT Yold e o Hl el ST a1l 5l
AERTYR-QERIG b d1d e Yol WU 81 8, [Ty SRR B AR A 3771 Il §
3R SHH AHY 984 M Il 2 9AT AT WISl HT 98 i 81 ST 51 A1 &,
FHIAT, AR, STRBTEM, S STIRIES & & g1 3R e wId & 3fR e gd
IHR® T § A5l 7, offdhd T8l & folq 37l I Y1 gfaer g1 7, Sl a1 &1
[CRRES

HqEIed, § WHR H ded H=A1 9r8dl § & <8vgd F MR, S8Ig-
HERAR Vo TS, SBRIGT-BRER & A ! ST d FBRAYR-IBRIG-
FHRTAT- AR - BTN XA ATG D! IR & AR $ UR & [T S|

SHRI SANDOSH KUMAR P. (Kerala): Sir, | associate myself with the Special
Mention made by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by the hon. Member.

MR. CHAIRMAN: Shri Niranjan Bishi on 'Demand for adequate budgetary allocation
for ensuring safety of mining workers.' He is not present. Shri Aneel Prasad Hegde
on 'Concern over impact of Free Trade Agreements.'

Concern over impact of Free Trade Agreements

SHRI ANEEL PRASAD HEGDE (Bihar): Sir, | would like to raise an important issue
related to Free Trade Agreements (FTAs). In 2022, India signed an FTA with UAE
and Australia, and is currently negotiating FTAs with UK, EU, Canada, GCC, New
Zealand and Israel. All these proposed trade deals are expected to include policy
areas that new-age FTAs normally cover, like goods, services, rules of origin, labour,
SMEs, non-tariff measures and regulatory frameworks. These FTAs may also include
issues like e-commerce, IPRs, investment and ISDS, innovation, Government
procurement, trade facilitation, etc.
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Past experience shows negative consequences that India faced with FTAs with
Japan, Korea, and ASEAN. Our trade deficit increased after FTAs. Industry
federations and farm unions are cautioning the Government and seeking review of
existing FTAs. This should be taken up.

FTA negotiations need to be transparent. Hence, Government must, in fact,
share negotiating text of each FTA under negotiation with parliamentarians, State
Governments and citizen groups.

FTA subjects like agriculture fall under State Governments. Therefore, all State
Governments must be consulted beforehand, and their concerns must be addressed.

While the Government was wise with regard to not signing Regional
Comprehensive Economic Partnership (RCEP), it is unclear why this same logic is
not being applied to FTAs. It is important not to sacrifice the interest of primary
sectors like agriculture and dairy.

|, therefore, urge the Government for ex-ante impact assessment study of
each FTA under negotiation to see how trade deal benefits various sectors. Thank
you.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by the hon. Member.

SHRI SANDOSH KUMAR P (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRI A.A. RAHIM (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

MR. CHAIRMAN: Shri M. Mohamed Abdulla; not present. Now, Shri Dhananjay
Bhimrao Mahadik.
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